CENTRAL - ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH,:NEW DELHI

OA NQ. 1444/2002

MA NO. 1167/2002
with

OA NO. 1446/2002

OAa NO. 823/200Z2

This thse ath day of April, 2003
HOM’BLE SH., KULDIP SINGH, MEMBER (J)
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1, Mr=, Manju Bala Sharma,
W/oc Mr. H,P., Sharma
B-72/86, Sector-6, Rohini,
Delhi. :

Mra, Mesna Kumari

/o Mr.Bal, Raj Sharma
329, Chopal wali Gali,
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Ms, Anju

C/o Mr. Devender
H,No.136, Pocket 3,
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8, Mrs, Seema Vashisht- - '
W/0 My, Amit VaShiSht «4,’&
C/o br.T.C. Sharma . ‘
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Versus

1, Govarnment of NCT of Delhi
through its Principal secratary,
Indraprastha Sachivalaya,
Indraprastha Egstate,

- New Delhi - 11POOL.
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. Delhi Tapedik Unmulan Samiti
Ministry of Health
Government of NCT of Delh1,
Patel Chest Hospital
Patel Nagar, g
New Delhi - 1100Qs8,

(By Advocate: sh. o.L Lak anpal)
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1. Ms. Nisha i
D/o Mr. ved Prakaah
8235, Gali Gurudwara
Nabi Karim Paharganj,
Deihi - 110055,

2. Mrs,Romi Anand

'/G Mr. T.N. Anand
-16, Double storey,

End F?OGr, Mut;a Khan

Delhi,
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Mrs., Vandana aharma
W/D Mr. V.K. Sharma
AU~-&, DDA Flatses Fitampura,
New Delhi-110088, .

4, Mre.Sampan Sharma :
W/a Mr. Shailsnder Sharma
H.No.73, Plot No, 14,

Patsl Apartments, oebtor 13
Rahini,
Delhi-110035,

y

5, Mrs. Mamta Khera
W/0 Mr. Rajan Khera
1730-D, Pratap Strest,
Paharganj, '
New Daelhi-110055,

6. Mr.Joginder Singh
S/0 Late Shri Zile Zingh
D-16, Rajiv Park,
West Sagarpur,
New Delhi-11004s,
(By Advocate: Sh, K.N.Jha)
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2. Daethi Tapedik Unmulan Samiti
Ministry of Health _
Govsrnment of NCT of Delhi,
Patel Chest Hospital
Patsl Magar,

Naw D@1h1f— 116008,
(By Advocate: 5Sh. 5.L.Lakhanpal)
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Bakita Rani

D/o Mr., Radhey Shyam

74, New Lohars Colony,
Shastri Nagar, Delh-1100371.

Mukash Sharm.

5/0 Udho Dass
B-147, Gali No.?Z,
Amrit Vihar,
Burari, New Delhi.

Bimla Bhatt

/0 M, Ygendera

28A, Ssctor 4, DIZ Area,
Shahid Bhagat Singh Marg,
Gols Market, New Dslhi.

Ajay Kumar

5/0 Mr. Durga Prasad
H.NG,136/3 Janta Quarterss

Paschim Puri, New Delhi 110086,

Rajnish Sharma

5/0 late Satnarayan sSharma
H.NG.18/47, Bahadurgarh,
Diatt. Jajjar, Haryana,
124 507..
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Punnest Chugh

5/0 late,A.K, Chugh. LT

BA/8TA. LIG F]at,
Janakpuri;
Mew Delhi-110068,
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5/0 ShrifNain Singh

R/0 Houss No.110,
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Delhi 110038, . v

Reana Maésry R
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‘New Delhi-110054

Maohit Kr.,

-Nsw Delhi,
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Shafﬁa

Tyagi,z
5/a shri Y.5. Tyagi,

C/0 Gangasaran Tyagi,

778, Anata Kidara, ‘ Co
Pahari Dhiraj, Nsar Filmistan,
Dalhi :

Pradesp Kumar

s/0 Mr. Dhirinder Singh
A-32, MCD Medica 1 Complex,
Gulabi Bagh, Delhi 11QQQ7.

‘Beana' Rani,

D/0 Mr. Uma lart

1491-Typae I De1t1 Adm1ﬂ1qtrat1un ‘Quar
Gulabi Bagh,

New Delhi 110007,

Jamal Mumta
5/0 Mr. HumtaL Ahmed

H. No.75, Pocket 8, Sector A- 5
Narela, Puﬁarwaq Culony, , -
Delhi.

Saama Rani

&

W/0 vinod Kumar

Rangpuri villags

House No.37, New Delhi 110037,

. Rakash Kumar

5/0 Shri Raghubir Singh
C/o Mr Rattan Lal,

V&PO Alipur

Dailhi 110036,

Umesh Kumar _ -
5/0 Kanwar Singh k :
C/0 Raghubir 5ingh Kachviy
No.Z274, Munirka, - . .
Village & P.O. JNU - ' N
New Dslhi.’ |

Despa ViJ : T L
W/o Mr. Arun Kathuria . Vo
H.NC, 194, Block §, : S

Subhagh Nagar, . -~ - % 07
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20. Suma Bala
W/o Rajesh Arora
Kila Mohalla
Bahadurgarh Disstt, Jaipan
Haryana 124507,
21, Liju Mol P.5,
W0 Sibhi M,

A-Z248, Vishal Kung,
Tagore Garden Extension,
Mew Dslhi 110G27.
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Aman Kumar

3/0 Shii Jagan Nath

village & PO Swatentha Nagar,
Mangla, Delhi,
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Ravinder Kumar Sharma

3/G Shri Mool Chand Sharma
B-139, East Nathu Calony,
Straest No.Z, :
Dalhi - 110033,
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5/G Chander Pra ﬁash
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w/u Virendra. Kumar
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Palam Ruad
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(By AC

1. Government of NCT
through i
Inuraﬂlﬁigia
Indraprastha Estat
New Dslhi
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T
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samiti

of Delhi,
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(By Advocate: Sh. S.L. Lakhanpal)

ORDER (ORAL)

By Sh. Kuldip Singh, Mem:ar (J)

neard counsel Tor the parties.
2. It is a cass of the applicants
has been recruited as T.B. Health

e JARRTiCAants

itself that the applicant

Visitors/Laboratory
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samiti (Registered).

The documents filed alongwith the 0A show that it is a saCiaty

registerad under the Societiss Registration Act and this
soCiety has not besn notifisd under section 14 of the AT Act,
°G  this Tribunal ig not vested with tha Jurisdiction to daal
with the service matters concerﬂiﬁg thig socisety. Hsnce, for
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